
From

To,

THE GA HATI H IGH CO RT AT UWAHATI

(HIGH COURI OF ASSAI\'1, NAGALAND, F1lZORAN1 AND ARUNACHAL PRADESH)

NO. H C. VII -23/ 200s 13027 lA

Shri SaPtarshi Garg,

Joint Registra r (Vigilance),

Gauhatr High Court,

Guwahati.

Shri Dipankar Bora,

District & Sessions Judge,

Tinsukra,
If^

Dated Guwahati, the \\' APri

Station leave Permtsston.

Your Letter No. DIT/2939i 806, datcd 03 04 2023

1,2023

Sub:

Ref:-

Sir,

Withreterencetotheabove,Iamdirectedtoinformyouthatyou

have been granted station leave permission' from the evening of 05'04'2023

till the morning of 10,04'2023, as prayed for' The next senior most ludicial

offlcer at the station shall remarn in charqe of your Court and office in your absence'

Yours faithfullY,

s d/-
]T RA VI LAI E

Memo No. HC. VII-23 t200s/3028 lA. dated \rf orlz3

Copy to

Thc Project Manager, Gauhati High Couft
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